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Recruitment of Clerks by Staff Selec-
tion Commission

3851 SHRI P KANNAN
SHRI A MURUGESAN
SHRI A BALA PAJANOR

Will the Minister ot HOML AF-
FAIRS be pleased to state

(a) the rationale behind the policy
of the Staff Selection Commission for
not admitting candidates who have
already appeared twice for the exami-
nation for recruitment of clerks, and

(b) the avenues for employment
open for such candidates 1n view of
the massive unemployment problem?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI 8§ D PATIL) (a) The restric-
tion on the number of chances applies
to recruitment to the clerical grade of
the Central Secretariat Service and
Alliled Services For recruitment to
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this as also to certamn other cadres, a
common examination 15 conducted by
the Stafl Selection Commission The
restriction of two chances 15 based on
the recommendations of the Public
Services (Qualitfications for Recruat-
ment) Committee 195 This Com
mittee had expressed the view that
the mental qualities as also the per-
spective of a candidate can best be
judged 1n one or at the most two ex-
aminations and that a candidalie who
fails 1n two chances might become
successful later merely on the basis
of experience gammed in the techmique
of the examination

(b) Government 1s fully alive to
the unemployment problem Thig 18
a general 1ssue which hag to be tack-
led 1n the larger context The restric-
tion about the number of chances 1n
respect of a particular category of
posts in the clerical cadre 1s however
not likely to have any sgmficant
effect on the unemployment problem.





